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2 3 
.......... for DtMbled 

1489. SHRI CHETAN CHAUHAN: Will the Mlnilter 

19. Punjab 110.00 
of SOCIAL JUSTICE ANO EMPOWERMENT be pleated 
to ..... : 

20. Rajasthan 
Ca) the dIUIII of InatIIulea for the W .... of c:IIIItMd 

in Uttar Pl"ldeIh; 

(b) whether the Union Government propoH to open 
21. Sild<im 50.00 ITlOf8 euch InItttutes in the Statea cJuring1he next two 

yeara;and 

22. TamllNadu 800.00 (e) If eo, the 'detallI ....,.1 

THE MINISTER OF STATE OF THE MINISTRY OF 

23. Tripura SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
MANEKA GANDHI): (a) The.. II one national Institute 
MIMIy NatIOnal InetItUIe for the ViIUaIy HandIcappecI 

24. Uttar Pradesh 200.00 
which II ~ In Dehradun. It was eetabIehed In July, 
1 m by upgrading the National Centre for the Bllnet. The 
lnatttute II an autonomoua body and totally funded by 
the Govt. of India. 

25. West Bengal 360.00 

Cb) and (cl No, Sir. 

26. Pondicherry 40.00 Action Plan for Orphaned 

1490. SHAIMATI RANEE NARAH: WIll the Mlnllt., 

27. A & N Islands of SOCIAL JUSTICE AND EMPOWERMENT be ....... 
to ..... : 

28. Chandigarh 60.00 (a) whether the Govemment propose to draw up a 
viable aetton ptan for the children who have b .. ". 
orphanded by the insurgency related violence In Allam; 

29. D&N Haveli 
(b) If 10, the detalla 1t1eNof; 

(c) whether the Union Govemment propoee to finance 
30. Daman & Diu the scheme; 

110.00 
(d)· If 10, the detaJII thereof; and 

31. Delhi 

(e) If not, the reaeona therefor'? 

32. Lakshadweep THE MINISTER OF STATE OF THE MINISTRY OF 
SOCIAl JUSTICE AND EMPOWERMENT (SHRIMATI 
MANEKA GANDHI): Ca) to Ce) The Information II being 

33. Mumbai DiSH. AIDS 350.00 coIlect8d and wi" be pieced on the Table of the HOUM. 

Society 
CoordInetiId Securtty ActIon Plan for Not1h-Eut 

Total 5005.00 1491. SHRI AJOY MUKHOPADHYAY: Will the 
Mlniater of HOME AFFAIRS be pleased to Itate: 
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